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guarantee that if Indian personnel be 
available with the necessary qualifi­
cations, foreign experts are not 
brought in?

Shri C. D. Deshmukh: Yes; thstt is 
carefully gone into before a request 
for foreign experts is made.

Shrimati Renu Chakravartty: May I
know whether the post of the Head of 
the Lady Hardinge Medical College 
was advertised before an American 
was brought in?

Shri C. D. Deshmukh: I should like 
to have notice of the question.

Shri Damodara Menon: Is it obli­
gatory for the Government of India to 
utilise the sei^ces of American ex­
perts under the Point Four Program­
me?

Shri C. D. Deshmukh: No, Sir.
Shri Nambiar: What action has been 

taken on the representation made by 
Indian technicians with regard to their 
appointment over the head of Ameri­
can technicians here?

Shri C. D. Deshmukh: There can be 
no representation against appointment 
over the heads of American techni­
cians, if that is the question.

Shri B. R. Bhagat: May I know
whether steps are taken to place 
Indian experts also in places where 
the Americans are now working, so 
that they may replace the Americans 
in course of time?

Shri C. D. Deshmukh: I think that 
would follow. Some of them are for 
training. As soon as capable Indians 
are available...

Mr. Speaker: This has been stated 
on the floor of the House a number of 
times.

Shrimati Renu Chakravaitty: May I
know whether there is any method of 
advertising for these posts before 
foreign experts are brought in?

Shri C. D. Deshmukh: No; that is 
not resorted to.

Shri K. K. Basu: Msgr I know whe­
ther thfe American Technicians are 
brought in for a period? .

Shri C. D. Yes; usually
the term is flxfed. It varies teith 
individual cases.

tuiMoR. Mr.

Shn a  Mukerjee: Would you 
please dirett that the answer to Mr. 
Gopalans question be given, Sir?

Spe^en That would come at 
^  Even if he has given autho- 

P '̂^ '̂tice.is all the other 
questions will be answered first and...

Shri H. N. Mukeijee: You, Sir, have 
been given the authority under the 
rules, to direct that an answer be 
given.

Mr. Speaker: That would come in 
the end, which we do not expect 
generally to reach. Next question.

P r im a r y  S chools

♦715. Shri L J. Singh: (a) Will the 
^nister of Education be pleased to- 
state bow many town primary schools 
have been taken over and how many 

frants-in-ald by thf Government 
§ ? ?  tile accKsion of the Manipur 
State to the Union of India?

(b) What is the amount aUocated 
^eMampur for Educational Develop-

Secretary to the 
Minister of Education and Natural 
B ^urces and Scientific Research

Ca) 41 lower prmary sthools were taken over and 
163 such schools were given grants- 
m-aid smce integration.
•D lakhs for new items and
Rs. 50,000 for the building of tlJe 
Government CoUege, Imphal.

Shri L. J. Singh: May I know how 
many schools have been taken over 
in the tribal areas and how many 
taken over in rural areas, how many 
were given grants-in-aid in rural areas 
and how many in tribal areas?

• S M  K. D. Malaviya: I have not got 
such figures for rural and urban areas 
here.

Shri L. J. Singh: In view of the grow­
ing discontent among the people in 
the matter of extending grants-in-aid, 
will the Government be pleased to 
state what the criteria are under 
which these schools are taken over or 
given grants-in-aid?

Shri K. D. Malavfya: They were
taken over because of the inability of 
the local authorities to run the msti- 
tutions, flnancially.

S ocial  TsNsicma
•716. Sfcrimaa JayaSM: (a) Win

the li^nl&ter ;of Bdvcatton be pleased 
to 9tat« who ai^ the Members of the
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Committee set up to co-ordinate the 
research activities on Social Tensions?

(b) What measures are being taken 
in order to implement .the findings of 
this research committee on Social Ten­
sions?

The Parliamentary Secretary to the  ̂
Minister ol Education and Natural 
Resources and Scientifle Researclr 
(Shri K. D. Malaviya): (a) and (b). 4  
statement is placed on the Table of the 
House. [Sec Appendix IV, annexure 
No. 12]. .

Shrimati Jayashri: May I know 
which are the social tensions in which 
research is being carried out?

Shri K. D. Malaviya: Communal
tensions, caste tensions, linguistic 
tensions, etc.

Shri Bamodara Menon: Which are 
the centres where research work is 
carried on in social tensions?

Shri K. D. Malaviya: There  ̂ is no 
regional basis for undertaking these 
investigations; and on a very wide 
scale Government are proposing to 
investigate the problems connected 
with these tensions.

Shri Velayndhan: May I know whe­
ther Government have got any machi­
nery to give effect to the findings of 
this tensions Committee?

Shri K. D. Malaviya: Yes, Sir. There 
are several committees which have 
been instituted under a Board and 
these committees are connected with 
university authorities and other 
academicians. They are expected to 
examine the question and report to us 
so that if Government wishes to take 
certain action, they may do so.

Mr. Speaker. I go to the next ques­
tion.

Shri Velayndliaii: One question, Sir.
Mr. Speaker: liet there be no ten­

sion over this. Next question.

Re-armament Programme

♦717. Shri
Minister of 
state:

N. Mvkerjee: WiU the 
be pleased to

{a) whether it is a fact that the 
Govenjmeait of Inclia woiild be called 
upon to Help Sriĵ ain to resolve Her 
financial diflacultiw oh kcirouht bi ner 
rfe-armament proStamme; and

Member of the BritisH i

The Miaister of Finance (Shri C. D. 
Deslimiddi): (a) and (b). No, Sir.

Shri H. N. Moketjee: Has the atten­
tion of Government been drawn to the 
pre^ report of an interview given bjr 
a former Commonwealth Minister,. 
Lord Ismay that India was going to be 
called upon to share thfe extra ex­
penditure which Britain is going to 
incur over her re-armament?

Shri C. D. Deshmokh: I have seen a 
press cutting, Sir, but it was a state­
ment by Mr. Shinwell and not by the 
gentleman referred to by the hon. 
Member.

Shri H. N. Mnkerjee: I have a paper 
here. Sir, which reports a news item; 
from London regarding Lord Ismay.

Shri C. D. Deshmnkh: Which paper?"
Shri H. N. Mukerjee: BUtz.
The Prime Minister (Shri Jawahar- 

^1 Nehru): The hon. Member lives 
in a dreamland and a fantastic world 
of his own which has no relation ta 
facts.

Shri H. N. Mnkerjee: Is it the
contemplation of Government to ig­
nore whatever appears in particular 
papers because they are supposed not 
to purvey the truth?

Shri Jawaharlal Nehru: There are 
some papers where the presumption *is 
that whatever they contain is false.

Shri H. N. Mnkerjee: Does Govern­
ment contemplate any action agamst 
papers which afe supposed to be per­
petually purveyi^ untruth?

Shri Jawaharlal Nehm: We shall
take action if the law is so changed to  
permit us to take such action.

Mr. Speaker: Next question.

Shri H. N. Mnkerjee: There is one 
more question, Sir. Is the hon. Minis­
ter in a position to make comments on 
a report which has appeared today 
that in the British House of Commons 
there is talk about a broad co-opera­
tive economic policy to be pursued by 
all members of the Commonwealth in­
cluding this country?

Shri C, U. Dcshnn^: May I say,. 
Sir, that I do not know whether the 
hon. Mentiber refers to the Common­
wealth Fihahlce M ibi^rs Cbnfertence 
hfeld in Jmuary la6t. There ^ s  a 
pr&s ^tfemerit which was issuted by' 
the cli îilbteiice, aiid iii that connection, 
a sfet îiiSht t^s 16id bh the Table by  

me in the provisional Parliaiirtent.




